PROFORMA FOR DECLARATION OF ASSETS

Name of Officer (In Full) :- Bhishma Prasad Pandey

Date of Birth
Present post held

- 15.03.1966
:- 30.03.2011 ( 5" Additional District & Sessions Judge Raipur C.G.)

(As On 31.12.2012)

Immovable Property

Name of District. Sub-Division,

Name and details of property

If not in own name, state in

How acquired ?

Taluka and Village in which whose name held and his/her Whether by
property in situated relationship to the Govt. purchase lease
Servant mortgage,
inheritance, gift or
otherwise with
details of persons
from whom
acquired.
Housing and other Building Land
1 2 3 4 5
1- District-Bastar, Tah.- House (built by Shri 1- 6.30 Acres Jointly :- Ancestral property
Jagdalpur, at present Tah. F.P.Pandey in 1996) Shri F.P.Pandey (Father),
Bastar, village-Gupni, Post- Shri Rameshwar Pandey
Retawand, (Brother)
. 3 45 Acres Shri F.P.Pandey (Father) Self Acquired
through sale deed

Year-1990




Movable Property (Valued Above 25,000/- Rs.)

Name of Articles

1. Cari-10

Value- Rs. 5,02,096.00/- Owner (B.P.Pandey) Purchase - Shivnath Hundai Raipur. C.G. Dated 15-10-2010

Jewellary (Lump Sum

1_Gold and Silver - Rs. 5,15,230/- (Present Value) (In My Family)

Shares/Debentures
Name of Issuing Company Nos. of Shares
1 2
L&T Infrastructure finance Company Ltd. 20
Amount 20,000/- 6888369 to 6888388
Certificate 519793 dated 24-03-2012

Life Insurance Policy & Others

Name of Issuing Company Amount

1 2

Health Solution

3. SBI Life Insurance
Unit Plus-1I Regular Plan

4. SBI Life Insurance
Unit Plus-11 Pension Plan

5. LIC Money Back Policy

1. HDFC Standard Life Insurance
Plan-Unit Linked Young Star-2 (Policy No- 10578102)

2. ICICI1 Prudential Life Insurance

Deposit - 1. Rs. 75,000/- (25,000/- Annual Premium)

2. Rs. 1,00,000/- (25,000/- Annual Premium)
(Policy No- 11141790)

3. Rs. 1,25,000/- (25,000/- Annual Premium)
(Policy No- 24043490002)

4. Rs. 50,000/-
(Policy No- 28029347706)

1. (Policy No- 382214490) Assured Sum- 1,00,000/- 5. Rs. 886/- (Half Yearly Premium )
2. (Policy No- 380274076) Assured Sum- 85,000/- 6. Rs. 1834/- (Queerly Premium)
3. (Policy No- 380274075) Assured Sum- 75,000/- 7. Rs. 1618/- (Queerly Premium)




Bank Deposits/Securities & Investments

Name of Bank City Amount
1 2 3

1) Fixed Deposites Nil Nil Nil

2) Savings Bank A/Cs 1. Bastar Kshatri Gramin Bank Dharmpura Dharmpura- Jagdalpur Rs. 34,230/-

(Jagdalpur)

2. State Bank of India, Pratappur Pratappur Dist Surajpur Rs. 6,23,141/-
J. State Bank of India, Surajpur Surajpur, Dist Surajpur Rs. 10,572/-
4. State Bank of India, Bilaspur Bilaspur, Dist. Bilaspur Rs. 748/-
5. Oriental Bank of Commerce, Raipur Raipur Dist. Raipur

Rs. 15,37,250/-

6. Post Office Branch kutchery Raipur Raipur Dist. Raipur Rs. 2.000/-
(Wife Smt. Manorama Pandey)

7. Oriental Bank of Commerce, Raipur Raipur Dist. Raipur Rs.1.366/-
(Wife Smt. Manorama Pandey)

. . : Rs. 2,49,946/-
3) PPF State Bank of India, Bilaspur Bilaspur, Dist. Bilaspur

4) GPF Official (A/c No. CAJ 501001 ) Rs. 9,54,233/-

5) NSS Nil Nil Nil




Rs. 240/- Monthly At Present I

6) Others-GIS Official

1. In Case it is not possible to assess the value accurately the approximate value in relation to present condition may be indicated

is subject to Provision of C.G. Civil Service (Conduct) Rules 1965. wuﬁ\ﬂ 12
(B.P. PANDEY)
5TH A.S.J.&A.D.J,

RAIPUR (C.G.)

Note:- The expected declaration of assets



